
 3  Papers  Laid

 [Shri  २६  H.  Mohsin]
 versions)  (President's  Act  No.  2l  of
 976)  published  in  G:  of
 dated  the  7th  May,  ton  ates  te  .
 séction  (3)  of  section  3  of  the  Guja-
 rat  State  Legislature  (Delegation  of
 Powers)  Act,  ‘1976,  [Placed  in  Libra-
 tw.  See  No.  LT-0890/76}.

 alae
 UNDER  TAmsL  Napv

 loTrorR  Vewictts  Taxation  Act
 READ  WITH  PRESIDENT’S  PROCLAMATION,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  DALBIR
 SINGH):  I  beg  to  lay  on  the  Table  a
 copy  each  of  the  following  Notifica-
 tions  (Hindi  and  English  versions)
 whoder  sub-section  (2)  of  section  25  of
 the  Tamil  Nadu  Motor  Vehicles  Tax-
 ation  Act,  974  read  with  clauge  (6)
 (iv)  of  the  Proclamation  dated  the
 Sist  January,  ‘1976  issued  by  the
 President  in  relation  to  the  State  of
 Tamil  Nadu:—

 (i)  G.O,  Ms,  No.  4856  published
 in  Tamil  Nadu  Government
 Gazette  dated  the  8th
 August,  1975,

 (ti)  4.0.  Ms.  No.  875  published
 in  Tamil  Nadu  Government

 err
 dated  the  20th  August

 ‘1978,

 (iii)  G.O.  Mg.  No.  878  published
 in  Tami]  Nedu  Government
 Gazette  dated  the  20th  Au-
 gust,  1975,

 (iv)  G.O.R.  No.  2686  published  in
 Tamfl  Nadu  Government
 Gazette  dated  the  3rd  Sep-
 tember,  1975,

 (v)  G.O.R,  No.  2782  published
 in  Tamil  Nadu  Government
 Gazette  dated  the  ॥70  Sep-
 tember,  1978,

 (vi)  G.O.  Ms.  No.  880  published
 in  Tamil  Nadu  Government
 Gazette  dated  the  I2th  Nov-
 ember,  ‘1975,

 (vii)  GO.  Ms.  No.  390६  published
 in  Tamil  Nadu  Government
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 Gazette  dated  the  l2th  Nov-
 ember,  ‘1976.

 +  (whi)  GQ.  Ms.  No.  7988  published
 in,  Tamil  Nadu  Government
 Gazette  dated  the  3rd  Dec.
 ember,  1975.  '

 (ix)  G.O.  Mg.  No,  297  published
 in  Tamil  Nadu  Government
 Gazette  dated  the  i7th  Dac-
 ember,  1975,  making  certain
 amendments  to  the  Tamil
 Nadu  Motor  Vehicles  Tax-
 ation  Rules,  974.

 (x)  G.  0.  Ms.  No.  7  published
 in  Tamil  Nadu  Government
 Gazette  dated  the  2lst  Janu-
 ary,  1976.

 (xi)  G.O,  Ms.  No.  335  published
 in  Tamil  Nadu  Government
 Gazette  dated  the  3rd
 March,  496  making  certain
 amendments  to  the  Tamil
 Nadu  Motor  Vehicles  Taxa-
 tion  Rules,  1974,

 [Placed  im  Library.  See  No,  LT.
 089i/76].

 IL83  hrs.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 MInvTES

 SHRI  G.  G.  SWELL  (Autonomous
 Districts):  I  beg  to  lay  on  the  Table
 Minutes  of  the  Sixty-third  to  Sixty-
 eighth  sittings  of  the  Committes  on
 Private  Members’  Billg  and  Resolutions
 held  during  the  current  session.
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 BUSINESS  OF  THE  HOUSE

 THE  MINISTER  OF  WORKS  AND
 HOUSING  ARD  PARLIAMENTARY
 AFFAIRS  (SHRT  K.  RAGHU
 RAMAIAH):  With  your


